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NAME OF THE COMPANY: Shiv Deva Nand loshi & Anr. v/s. M/s. Sunergy Technofin hrt.

Ltd.

SECTION OF THE COMPANIES ACT: 392398
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ORDER

Learned counsel for the respondent is present. Learned counsel has filed an application

for the rectification of typographical error in the final order dated 29th July 2016 of this tribunal.

Notice be sent to the petitioner through usual mode. Dasti in addition is permitted.

List on 16.09.2016.
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